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2607. SHRIMATllAYANfl PATNAIK: 
wm the Minister of RAILWAYS be pleaaed 
to .tate : 

(a) tbe detans re: ditfeIlOot Railway 
projects uDder execution in Orisla : 

(b) wbether tbere was a demand to 
locate tbe offices of tbe three Chief Bnlineerl 
and post all of them in Orissa : 

(c) whether there was also a demand 
to croate a post of General Manager incbarge 
of conatructioD to supervise all these projects 
under exocution in Orit.a ; aad 

(d) if so, the steps taken to implement 
tbe above aeouine demand? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MA DHA VRAO SCINDIA): (a) Imported 
Railway Projects undor execution in Orisla 
Ire : 

(1) Koraput-Rayaaada new line. 

(2) Talcber-Sambalpnr new line. 

(3) Mancbelwar Crriaao Repair 
worksbop. 

(4) Sambalpur.Settinl up of new 
Division. 

(b) and (-:) Yes, Sir. 

(d) Officers at appropriate levels are 
posted at suitable locations for proper 
lupervision of tbe works. Headquartera 
of Chief Enaineers have been fixed on 
operational and organisational consideration 
Ind for botter coordination. 

Produetloa of Almaftl for Vayudoot 

2608. SHRI MULLAPPALLY R.AMA. 
CSANDP.AN: Will tbe Minister of CIVIL 
AVIATION be plealied to ltate : 

ta) whether any aareemcnt to collaborate 
witb an), foreiaD coatry ha. been entered 
ioto for the .,roduction of aircraft in ladie 
for Vayudoot services; 

(b) jf 10, the detail. tberoof; and 

(c) tbe place wbere this unit i. like., 
to be located ? 

THB MINISTER. OF STATB OF THB 
MINISTRY OF CIVIL AVIATION (SHB.I 
lAGDISH TYTLBR): (a) Apart from 
tho aarcemcnt lianed in 1983 between the 
Government of India and Dorni" Gmbh 
ior the licenaed manufacture of Dornier 228 
aircraft at HAL Kanpur for Vayudoot and 
otber users, no other aareement bas been 
entered into for tbo producatioD of aircraftl 
tD India for Va,udoot services in tbe recent 
past. 

(b) and (c) Do not arise. 

TraiD AcckleDts aad derallmeDts OD Soat. 
CeDtrl' Railway 

2609. SHRI C. SA MDU: WiJI the 
Minister of RAILWAYS be plea.od to state: 

(8) the number of cases of pa_naer 
and goods train derailments and accident. 
reported in 1984·15 and 1985-86 till date 00 
Soutb Central Railway ; 

(b) whetber enquiries have been mad, 
into tbe causes of such acc;identsjdorailmonui 
and 

(c) the loss of lives as a result thereof 
and tbe amount paid as compensation to 
the dependants of tbose killed and injured 
tbereon? 

THB MINISTER. OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) 1110 
details of derailments and total train 
accidents on South Central Railway doriDi 
tbe lalt two ycan aDd apto the e04 
of October 1~86 are .1 under .-




